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Heard Sri. A. Kanuiigo, .Ld. A.S.C. for the Respondents. 

Neither the applicant nor his Counsel is present. 

This matter was listed first tune on 23.07.08 with a direction 

to put up when moved again. Thereafter, neither the applicant nor his 

Counsel had taken any step lbr listing of the matter, 

'i'oday whej, the matter was called, neither the applicai..t nor 

his Counsel appeared. 	Further. Sri. Kanun.o, Ld. A.S.C. fhr the. 

Respomtents submits that since this matte.r is of selection of Sepoy for 

the year 2008, it appears that application has become anfructuous. 
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